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In the Private sector, the number of in-
dustrial licensing applications received, 
licences and letters of intent issued, during 
the last three years in respect of the State of 
Kerala, are as given below:-

Year No. of 
applications 

repaved 
under Ind. 
(D & R) 
Act, 1951.

No. of No. of 
licences letters 
issued of intent

1979
1970
1971

45(21)
46(20)
45(21)

(1) 10(3)
10(1) 15(8)
7(—) 25(10)

Note.— Figures in bracket refer to new 
industrial undertakings.

In addition to above, the number of small 
scale industries which sought registration 
with the State Director of Industries, 
Kerala during the last three years, is as 
follows

Year Cumulative 
as on 31st 
December

During 
the year

1969
1970
1971

7873
10554
12682

2681
2128

The District-wise details of these Small 
Units are not available.

F u n d s  f o r  S m a l l  Sc a l e  I n d u s t r i e s  i n  
K e r a l a  d u r i n o  F o u r t h  P l a n

5759. SHRIMATARGAJ BHVI THAN- 
KAPPAN : Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to 
state:

(a) the fund allotted by Central Govern-
ment to the State of Kerala for establishing 
small scale industries during the Fourth 
Five Year Plan;

(b ) the amount utilised bo  far; and

(c) the details qf new industries which are 
being established and which have started 
functioning Region-wise;?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-

MENT (SHRI SIDDHESHWAR 
PRASAD): (a). A sum of Rs. 462.00 
lakhs was allotted by the Union Government 
to Kerala for setting up small scale indus-
tries, including the establishment of indus-
trial estates, during the Fourth Five Year 
Plan.

(b) A sum of Rs. 240.21 lakhs was spent 
up to the end of March, 1972.

(c) The State Government have been 
requested to furnish the neccssary infor-
mation which will be laid on the Table of the 
House.
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Se t t i n g  u p  o f  a  P a p e r  U n i t  b y  C e n t u r y  
P u l p  i n  U .P .

5761. SHRI A. SHAFEE: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether the proposal of Century 
Pulp (a monpoly house) for a paper unit 
in Uttar Pradesh is being considered under 
joint venture scheme; and

(b) if so, the salient features of the scheme 
and its effect ontbe licensed unit in the ami 
in respect of allocation of forest produce?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
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MENT(SHRI SIDDEHSHWAR PRASAD):
(a). Yes, Sir.

(b) The scheme is based on the raw 
material available in the Terai area of 
Nanital District in U.P. and envisages the 
manufacture of (i) 30,000 tonnes of Chemical 
Pulp, (ri) 20,000 tonnes of Dissolving Grade 
Pulp, (ui> 10,000 tonnes of speciality 
Pulp and(iv) 30,000 tonnes of Writing and 
Printing Paper, per annum on the basis 
maximum utilisation of plant and machinery. 
Establishment of this unit will not affect the 
availability of raw materials for the other 
licenced unit in the area.

Se t t in g  u p  o r  Sm a l l  Sc a l e  I n d u s t r i e s

i n  A n d h r a  P r a d e s h  D u r i n o  F o u r t h  
P l a n

5762. SHRI Y. ESWARA REDDY:
Will the Minister of INDUSTRIAL 
DEVELOPMENT bs pleased to state:

(a) the names of small scale industries 
sot up in the backward Districts of Andhra 
Pradesh in the last three years;

(b) the financial training, power, market-
ing and other facilities given to them;

(c) the names of small-scale industries 
proposed to be set up in 1972 and 1973 in 
the backward districts of the State, district- 
wise; and

(d) the funds allotted for this purpose?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVEL-
OPMENT (SHRI SIDDHESHWAR 
PRASAD): (a) to (c). The State Govern-
ment have bam requested to furnish the 
necessary information which will be laid on 
the Table of the House.

(d) The total approved outlay for 1972-73 
for village and small industries is Rs. 152 
lakhs.

F i n a n c i a l  A s s is t a n c e  s o u g h t  b y  A n d h r a  
P r a d e s h  f o r  E d u c a t e d  U n e m p l o y e d

5763, SHRI Y. ESWARA REDDY; 
Will the Minister of PLANNING be pleased 
to state;

(a) whether the Government of Andhra 
Pradesh have submitted a scheme for solving 
problem of unemployment among educated 
persons and sought financial assistance for 
this purpose;

(b) if so, the main features of the scheme; 
and

(c) the amount of money given?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA): (a) to (c).The Govern-
ment of Andhra Pradesh had submitted 
proposals in 1971 involving an outlay of 
Rs. 1,65 lakhs during the Fourth Plan 
period for seven broad categories of schemes 
viz., Medical & Public Health Engineering 
(Rs. 35 lakhs), Agro Industries Corporation 
(Rs. 26 lakhs), Imdustries Schemes 
(Rs. 696 lakhs), self-employment for ITI 
technicians (Rs. 205 lakhs) Civil engineers 
and others (Rs. 389 lakhs) and printing 
industrial estate (Rs. 14 lakhs). The State 
Goverment had sought central assistance 
to a corresponding extent. This could not 
be considered in 1971-72 due to constraint 
of financial resources. Taking into account 
the financial resources in 1972-73, the 
Planning Commission has advised the State 
Government for formulating suitable special 
employment programmes for the benefit of 
job seekers and that additional central 
assistance up to a ceiling of Rs, 2.13 crores in 
1972-73 could be made available to the State 
Government on the understanding that the 
State Government would also mobilise 
additional resources at least to an equal 
extent to finance such special programmes. 
The State Government has been accordingly 
requested to formulate detailed schemes 
within a ceiling of Rs. 4.26 crores in 1972-73 
and furnishthe same for consideration in the 
Planning Commission at an early date.

D i s t r ib u t io n  o p  R o y a l t y  e a r n e d  b y

C e n t r a l  E l e c t r o n ic s  E n g i n e e r i n g  
R e s e a r c h  I n s t i t u t e , P i l a n i

5764. SHRI SHIVNATH SINGH: Will 
the Minister of SCIENCE AND TECH-
NOLOGY be pleased to state;

(a) how much Royalty has been earned 
till 31st March, 1972 o n  the items released 
by Central Electronics and Engineering 
Research Institute C^ERI, Pilani (Rajas-




